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(c) the number of poaching cases that have been reported from the jungles of 
the country; and

(d) how many arrests have been made for poaching for the last two years ending 
31st May 2015?

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT, 
FOREST AND CLIMATE CHANGE (SHRI PRAKASH JAVADEKAR): (a) to (d) 
The State/UT Governments take all possible measures for control of poaching like 
use of information technology for improved surveillance (e-EYE system), photo ID 
database, deployment of local work force for protection to complement efforts of field 
staff, eliciting peoples participation, etc. However, inspite of these and other efforts, 
like establishment of Rhino Task Force and burning of wildlife articles involved in 
offence in the public, in order to send a strong message against poaching, the cases of   
poaching in the jungles of the country are reported. The management of wildlife is the 
primary responsibility of the respective State/UT Governments. The details regarding 
poaching of wildlife, arrest and prosecution under the Wild Life (Protection) Act, 1972 
are not collated at the level of this Ministry. 

The State Governments have also reported that there is a shortage of advanced 
weapons, communication equipments and adequate vehicles for mobility within 
wildlife areas for effectively controlling poaching and illegal trade. Number of 
poaching cases reported to the Wildlife Crime Control Bureau, by the State agencies 
are as given below:

Year 2010 2011 2012 2013 2014 2015

No. of offence cases reported 2399 2172 2038 2229 999 Not available 

Information on arrests made for poaching is not collated  in the Ministry. However, 
as reported by Government of Assam, 14 poachers were killed in encounter with 
frontline staff and 20 were arrested during the year 2015  in Kaziranga Tiger Reserve.

BRICS	Nations	summit

1955.  DR. PRADEEP KUMAR BALMUCHU: Will the Minister of EXTERNAL 
AFFAIRS be pleased to state:

(a) whether the Prime Minister had attended the Brazil, Russia, India, China 
and South Africa (BRICS) Summit taken place in Ufa, if so, the details thereof; 

(b) whether the discussions have done with regard to Make-in-India Programme, 
if so, the details thereof; and
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(c) whether the Members of BRICS have come forward to participate in Make-
in-India programme, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS 
[GENERAL (RETD.) V. K. SINGH]: (a) Yes. The Prime Minister attended the 7th 
BRICS Summit on 8-9 July 2015 held in Ufa, Russia. The BRICS Summit was held 
under the theme “BRICS Partnership-a Powerful Factor of Global Development”. The 
issues discussed at the BRICS Summit included UN Reform, IMF Reform, WTO, 
G20, regional and global political issues, terrorism, New Development Bank (NDB), 
BRICS Contingent Reserve Arrangement (CRA), cooperation in ICTs and other issues 
relating to Intra-BRICS Cooperation. The key outcomes of the 7th BRICS Summit 
include an Agreement on Cultural Cooperation, an MoU on the Creation of a Joint 
BRICS Website and an MoU under the BRICS Inter-Bank Mechanism on Cooperation 
with the NDB. The Strategy for BRICS Economic Partnership was adopted at the Ufa 
Summit. 

(b) The agenda of the 7th BRICS Summit did not include ‘Make in India’. 

(c) Does not arise.

Modernisation	of	PSKs	

1956.  SHRI  AAYANUR  MANJUNATHA: Will the Minister of EXTERNAL 
AFFAIRS be pleased to state:

(a) the details of the PSKs currently functioning in the country, State-wise;

(b) whether the modernisation process of passport offices/Passport Seva 
Kendras (PSKs) are underway in the country, if so, the details thereof, State-wise; and 

(c) the time by which all the PSKs are likely to be modernised along with the 
steps taken/proposed to be taken by Government in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS 
[GENERAL (RETD.) V. K. SINGH]: (a) A State-wise list of PSKs currently 
functioning in the country along with the respective Passport Offices is given in the 
Statement (See below). 

(b) and (c) (i) As part of the Passport Seva Project (PSP), a Mission Mode 
Project, implemented by the Government with a view to comprehensively overhaul 
passport issuance system, 77 Passport Seva Kendras (PSKs), have been set up and 
operationalised in public-private-partnership mode as extended arms of the 37 Passport 
Offices across the country during 2010-12.  Subsequently, five more PSKs have been 
operationalised in 2014-15.
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